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Sublect: SENDING COPIES OF ORDER PASSED BY THE BENCH IN 

APPLICATION NO. 	0 7 

Please fir-id enclosed herewith the copy of the 	______________ 

passed by this Tribunal in the above said Application on 	E' ' 

End. : as above. 	 SECTION OFFICER 
(JuDICIAL) 
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Date 	 Office Notes 	 Orders of Tribunal 

This application was 
iritially filed as a writ 
petition in the High Court 
of 	Karnaaka which was 
subsequently transferred to 
this 	tribunal. 

After the matter was 
heard forx some time, 	Shri 
Munir 	\hmed, 	learned counsel 
for 	the applicant, 	sought 
for permission to withdraw 
the ap lication. 	Shri 
Basavaraju, 	learned counsel 
for the respondents, 	has 
no objection. 

In view of 	the 	aie, 
the application is dismissed 
s withdrawn. 
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Member 	(3) 	Member 	(A)(S) 
21.11 .1986 	21,11.1986 
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